2020 -1)

Y @A Sevinanarees

!A'MJKWWVMW, son/daughter/wife of _BINOD PRASAD
............... years, belonging to 01 HAR LEMI QLATIYE. ASSAMBLY

service and presently working as QECURIIH L‘TUF’R'D

give hereln below the details of the assets (immaovable, movable, bank balance, etc,) of

% myself, my spouse and dependants*:

Reatails of movabia assets

{Assets In jbint name indlcating the extent of joint cwnership wili also have to be

}

A,

; L\/JAQ/ given)

/x]/ Sr. “Description T Self Spouse Dopendant-1 | Dopendant-2 | Dependant-3
(7{9:0 : No. ol HH#m&Lﬂ] Name Nama __Etc. Name
T AR I} | Cash o7 LN ket il
. -,}_.),o 1) e";u,ma sopoe | NILL NILL NILL
\ (i) | Deposits In 2
Banks, Financial 5 /
Institutions And o008/~ L
a 39, Non-Banking NI \ o n
\ i Financial
o 2 Companies
(3]
(i) | Bonds, ! § 5
Debentures and
Shares In NIL 1 % A )
companies !
(Iv) | Other financlal | Palicty ;,__ 3
institutions, a..buaw i
NSS, Postal 559909284 ), o : :
Savings, LIC 0/ 1 )
Po!icses,’etc AS (2,32 /}i
“(v) | Motor Vehicles
(detalls of NT ¢ 19 A
make, etc.) NTL 7 ] ]
(V) | Jewellery (give | thotd eld
details of 5_’96
weight and 36’3 : A A \
value) suved '\ 1
) 1o%
{vli) | Other assets, |
such as values !
of claims / NTLL NTL 1% 11 1\,
£ interests ]
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non listed

companles should be given.
* Dependant here means a persen substantially dependent on the income of the

employee,

QA AT dAT
OHUEIZOL;




B,  Detajlg of Immovaple assets

[Mate: Properties in joint ownership indicating the extent of joint ownership will
aiso have Lo be indicated]

Sr. | Description Self | Spousc | Dependant-1 | Dependant-2 cepeﬁ“dant—s"I
| Mo, ; y | Hame(5) Hame _Hams Etc, Namae
(i) . Agricuttural Land !
- Location(s) = :
- Survey number(s)
- Extent (Total : i
measurament) Shre
| -Current market value | ; ' 53
(H)y | Mon-Agricultural Land
- Lacation(s)
{ - Survey number{s) |
i i - Extent (Total ! {
measuremant) i
|.-Current market value
(ili) | Buildings (Cemmercial
and residential) :
Locatian{s)
- Survey fdoor
number(s)
- Extent (Total
measurament) : : I
- Curregnt market
value
(iv) | Houses / Apartments,
abe,
- Lacation{s} ! i
- Survey fdaor ] i i
number(s) i 3
~ Extant (Total i ; . ;
measrement) ]
= Current market g :
: value i o L
{v) | Others (such as i , :
interest in property) |

(2) 1 give herein below the details of my liabillties / overdues Yo public financial
institutions and government dues:- i
[More @ Please give separate detailse for sach item) A

Sr. | Description ' Hame B address of Bank / Amount outstanding as
No, Financlal Institutions{x) / ON ciissimenisinrine
Department ()

(2) | (i) Loans from Banks

{il} Loans from financial

institutions

(iil) Government Dues:

{a) dues to departments

~desling with government !

accommeodation : _ 2 ;

(o) dues te departments
dealing with supply of

| water

{c) dues to departments

dealing with supply of

electricity




(d) dues 10 departments
geallng with telephanes
(&) dues to departments
dealing with government
transport {inctuding A 1
aircraft and helicopters) | / PR P i
(F} Other dues, If any i "

e

(b} (i) Income Tax incleding
surcharge [Also indicate PAN No -

the assessment year upto

which Income Tax Return h
flled. Glve also Permanent Nzt
Account Number {PAN)]
(i) Wealth Tax [also
Indicate the assessrment
year upto which Wealth i e
| Tax return filed, ] = ; 25
(lil} Sales Tax [Only in
case of proprietary A i v
_business] s ; ]
(i) Property Tax £ 5k L B

C.  Personal Detajl
GPF/CPF/PRAN No, 1110046471224 |
Gender :- % M ’(HJF}

Date of Birth 0|5 | ol [ 1192 [5] wommmm

Class/Graup ‘-
1_.§'__,., [A/BST)

Cadre £ [ggwmc«bﬂbﬂwﬂnumnm SABHA PATNA |

(Full Name e.g. B.A,5.-Bihar Adminislrative Service,

B.5.5.- Blhar Secretarlat Service otc.)

Home District im - 5’? H }m - 1

I hereby declare that the above details are true to the best of my
knowledge and belief.

Signature Jla'jizﬁ(;

Name of Employes: QWkLﬂ‘na 3. NAF ™A

Placerﬂ.‘l.‘ﬂ'.p.ﬂ?'ﬂ}q., Deslgnatlon:SE.C.QRITg....c.’![?.ﬂ ﬂ;];
Date:..‘?.”..qgal..lﬁ?fl.,. Department:gzl:m.Q..Z.!E‘C'JI.S,Lﬂ.fﬂf\'ﬁ.ﬂgfmﬂ%
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prascribed format.

L EE TR —

ol] 83) 20 2



